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TAMIL NADU LEGISLATIVE ASSEMBLY

RESUME OF WORK TRANSACTED BY THE TAMIL NADU LEGISLATIVE
ASSEMBLY FROM 25™" OCTOBER, 1993 TO 29™" OCTOBER 1993
AND ON 9TH NOVEMBER 1993

I. SUMMONS
Summons for the Sixth Session of the Tenth Tamil Nadu Legislative Assembly were
issued to the Members of the Assembly on the 14™ October 1993 in S.0.Ms.No.275,
Legislative Assembly Secretariat, dated the 14™ October 1993.

Il. DURATION OF THE MEETING

The Sixth Session of the Tamil Nadu Legislative Assembly commenced on the 25"
October 1993 and adjourned sine die on the 29" October 1993.

The Tamil Nadu Legislative Assembly was again summoned on the 9" November 1993
by the Hon. Speaker under Rule 26(1) of the Tamil Nadu Ie%islative Assembly Rules by telex
and in D.O. Letter N0.25032/93-2, TNLAS (BI), dated 4™ November 1993 and adjourned
sine die on the 9™ November 1993.

1. SITTINGS OF THE ASSEMBLY

The Tamil Nadu Legislative Assembly met for six days during the period from the
25™ October 1993 to 29™ October 1993 and 9" November 1993 on the following days:-

25" October 1993, 26" October 1993, 27" October 1993, 28th October 1993,
29" October 1993 and 9th November 1993.

In terms of hours it sat for 23 hours and 02 minutes.



IV. OBITUARY REFERENCES

Obituary References were made in the Assembly on the demise of the following former Members of the Assembly on the dates noted against
each:

Serial Name Constituency Period in which Date of demise Date on which
Number served as reference was made
Member in the House
1) ) ©) (4) () (6)
1. Thiru V.Ellama Naidu Thondamuthur 1962-67 28™ April 1993 25™ October 1993
2 Thiru S.Nagappa Kurnool General, Rural(SC) 1937-39 29" April 1993 25" October 1993.
1946-51
3. Thiru P.S. Velluswami PeriakulamGeneral, Rural. 1946-51 14™ May 1993 25™ October 1993.
Gounder
4. Thiru N.Dharmalingam Thiruthuraipoondi 1967-70 16™ May 1993 25" October 1993.

5, Thiru N.A. Poongavanam Katpadi 1980-84 20" June 1993 25" October 1993.




Serial Name Constituency Period in which Date of demise Date on which
Number served as reference was made
Member in the House
(1) ) 3) (4) () (6)
6 Thiru S.A. M.Annamalai Thirukoilur(General) 1957-62 29" June 1993 25" October 1993.
7. Thiru A.Thangavelu Tindivanam 1962-67 30™ August 1993 25™ October 1993.
State Legislature Assembly
(Leaislative Council) 1974-1980
8. Thiru Mannai State Legislative Assembly 1970-1976 17" October 1993 25" October 1993.
P.Narauanasamy, (Legislative Council)
former Minister
9. Thiru P.E.Srinivasa Reddiar Kulithalai 1977-1980 25" May 1993 29" October 1993.
10.  Thiru M.Palani Muthu Perambalur(SC) 1952-1957 21% August 1993 29" October 1993.

All the Members stood in silence for two minutes as a mark of respect to the deceased.



V. CONDOLENCE RESOLUTIONS.

(1) On the 25" October, 1993 Hon. Dr.V.R. Nedunchezhiyan, Leader of the House
(Minister for Finance) moved the following two Condolence Resolutions:

(h "@Qaflu ey, pée o e, Qswed SHpaybd Qsrar, Gsraransulled  L9iglib
Carewrcugmaeyd,  Guflury — wreul L, Cumbgeon  COsr@Huleambgs  QUCUTmeUSEE
Qmwan CointsOssiul L 2 pllarrseb Sapbns Smelerer sUGTnanluc ojeuFser
17-7-1993 b prerenm wepmpd FHwrs GFud Casl( @UCureames eumbEIENG. ererfler
GhLLSHBEG saF PPHS QrEsmaud H@isTuSmsLD QUCUTma  Csfleisgs
Qarerdmg".

(i) "Qseener, eworiyF CsTEGHGNSBHE SOLBIH sl CUrmEEES
CainbsBsslitunn  Q@QUGurameuuie o mileamts QEbBSeUHD.  eTaflenbu]bd,  HLS&UPLD,
Gafw uer b GFwe SHner CstarTLeuHomem S.\q.6TD. JRISITR6 Heufser 10-9-1993 gy ib
pratanm eapeibngl GHdg QUCUTMme sagl WWHS SWrsmss Csfleilsss Canardng.
SIETETTE  DEDEUTED  UMHHFID  euTs  GObUSHarrEE QUCUTme  Sangl DB
ufleneuud @risamewn CsflelsgsCsrardng",

The Leader of the Opposition and Leaders of Parties spoke on the above two Resolutions
The Hon. Speaker also associated himself with the sentiments expressed by the members.

The above Resolutions were thereafter adopted nem con. and the House observed silence
for two minutes and then adjourned for the day as a mark of respect to the deceased.

(2) On the 9th November, 1993. Hon. Thiru R. Muthiah, Speaker, placed the following
Condolence Resolution before the House:-

"oeriugy  sOIPL QuEBASTETLITE  fethid, Boo UmTUTL(HE Sl  BTEHLD
a5l slpasSaid, 2ws Breseflan opelfs OpMuler Apliysamar’ GUEBLEPUITSL
QuThg eubs. SHHPms SHmurarns eurflumg ojeuiser, swg 879 eug euwdld 7-11-1993
S@m  bepeydy  F&sE  Celd  OPsSHDEGL, SO  HETUTHET  eETeU([HSGLD,
< nemrenrm QU@L Gursens Sefluugr@n. Seus FEW erHULwHD SUWHPL Cuirdliesrmi,
fpps Qs cuaprml, flu L pattamhs smsser epod Qengd CerdGlumleurhmd
seneEsrm, SHoluailsdr Lo yflbs sowd Sormd, opluaiser Uaeupapub Calg
S|BErgbweTl,  eréerd gyl  wasermeb - Cumpdll  umprlly  eurGeupsliupHin
granGprrmls SHepbseuf opeury, seurs Qi SO 2 wss5ShG0.oL s 2 wssHNHELD
mH GQslw wiguwrs Cuilplurgd, euf Ceeamn 70 o aT(Hé STOLTSS SETETED  SH(HBSTLOED
Qurgis GareamLrpdl QU@L Lsp Csream  Cu@morer  peury, e WM LrsLy.
seneoroent, Qs Curdesr, sWlps Caramd Curem UL mgser Uo efldsliGupmi
urprl L Oul L euf peuri,  jeuf il HHLELmD  OsTarhsEnsGS SO Famibd
BOYOSD  eTarGpernid pehl GlFsSss sl g BEEDG. STy wene| &GOS
@&z L wernl Curenes < WPHS Seue@erWd, WBGHS eIHSSSmSULL CsreareuCsr(.
Sananepy b QGHED HTE GOLUSHEBSESD. FSOPLISEREGD ST U WHS
Qrismas Csflelsgs Qsreardpg.

The above Resolution was adopted nem con and the House stood in silence for two
minutes as a mark of respect to the deceased.



VI. PANEL OF CHAIRMEN

On the 26th October 1993, Hon. Speaker announced in the House the following Panel
of Chairmen for the Sixth Session of the Tenth Tamil Nadu Legislative Assembly:-

1. Thiru K. Arjunan

2. Thiru K.Dharmalingam
3. Thiru R.Singaram

4. Thiru G. Palanisamy

5. Thiru C.K.Thamizharasan

VIl. QUESTIONS

Eighty Starred Questions and one Short Notice Question were answered on the floor
of the House. Answers to Two thousand three hundred and twelve Unstarred Questions were
also laid on the Table of the House.

VIII. ELECTION OF DEPUTY SPEAKER

Under Rule 8(1) of the Tamil Nadu Legislative Assembly Rules, Hon. Speaker fixed.
Wednesday, the 27th October, 1993 as the date for holding the Election of Deputy Speaker
caused due to the resignation of Prof. K. Ponnusamy, from the office of Deputy Speaker on
his inclusion in the Council of Ministers.

On the 27th October, 1993 Hon. Speaker read out to the Assembly the name of
Member who had been validly nominated for the Office of Deputy Speaker with those of his
proposer and seconder-

Member Nominated Proposer Seconder
Thiru.S.Gandhirajan Hon.Dr.J.Jayalalitha Hon.Thiru S.D.
Somasundaram

As only one nomination was received in favour of Thiru S.Gandhirajan, the Hon.
Speaker declared Thiru S.Gandhirajan as having been unanimously elected as the Deputy
Speaker. Hon. Speaker also allotted seat No.l in Block | to Thiru S.Gandhirajan. Thiru
S.Gandhirajan occupied the seat allotted.

Thereafter, the Leader of Opposition and the Leaders of the Parties Hon. Leader of the
House and Hon. Chief Minister felicitated him on his unanimous election as the Deputy
Speaker. Hon. Speaker also congratulated him on being chair as his Deputy.

Thiru S. Gandhirajan replied to their felicitations and thanked the Members.



IX. STATEMENT MADE BY MINISTER UNDER RULE 110 OF THE TAMIL NADU
LEGISLATIVE ASSEMBLY RULES

During the period, only one Statement was made under Rule 110 of the Tamil Nadu
Legislative Assembly Rules by Hon. Thiru Ku.Pa. Krishnan, Minister for Agriculture,
regarding the procurement price of sugarcane for the co-operative sugar mills functioning
under the co-operative and other public undertakings.

X. STATEMENT MADE BY MINISTER UNDER RULE 111 OF THE TAMIL NADU
LEGISLATIVE ASSEMBLY RULES.

During the period one Statement was made under Rule 111 of the Tamil Nadu
Legislative Assembly Rules:-

On the 29th October, 1993, Hon. Thiru. D. Jayakumar, Minister for Backward
Classes and Fisheries, made a statement correcting his statement made by him on the floor of
the House on 15th April 1993 while replying to the discussion on Demand No.21 Fisheries.
Share Capital amount of Rs. 5 lakhs will be sanctioned from this year to ten Fishermen's
Co-operative Societies instead of five Fishermen's Co-operative Societies.

XI. ADJOURNMENT MOTIONS

The following two notices of Motion for Adjournment of the Business of the House
were brought before the House and the Hon. Speaker withheld his consent to raise the same
after hearing both the Members and Hon. Ministers concerned:

Serial Date Name of the member Subject
number
1) ) (©) (4)
1 26th October  Thiru V. Thambusamy Tense Situation prevailing among
1993 Thiru G.Palanisamy the farmers of the Cauvery Delta

regions in  Thanjavur  and
Nagapattinam  Quaide-e-Milleth
Districts due to the withdrawal of
incentive bonus of Rs.35 per
quintal by the Government for the
Kuruvai season.

2 28th October  Thiru Death of Dr. Sarala an E.N.T.
1993 S.R.Balasubramoniyan, specialist under suspicious
Leader of Opposition circumstances at Government Arts

College Road, Coimbatore with a
syringe pierced in her left hand.




XII. CALLING ATTENTION STATEMENTS

17 Calling Attention Statements were made on the floor of the House by the Hon. Ministers on the following matters of urgent public
importance:-

Serial  Date on which the Name of the members who  Ministers who made the statement Subject
number statement was called the attention of the
made ministers
(1) (2) 3) (4) (5)
1 27th October 1993  Thiru D.Sudarsanam Hon. Minister for Transport Plying of State Transport buses via bye pass

road skipping the bus stand at Poonamallee
because of the Special Court existing there.

2 27th October 1993  Thiru R. Singaram Hon. Minister of Public Works Non-releasing of water from Kallanai
channel to C.M.P. canal in Peravoorani
Constituency

3 28th October 1993  Dr.S.Sundararaj Hon.Minister for Handlooms and  The need for the Co-optex to purchase the
Textiles handloom textiles stagnating in
Emaneswaram area in Paramakkudi




Serial  Date on which the Name of the members who ~ Ministers who made the statement
number statement was called the attention of the Subject
made ministers
1) ) @) (4) (5)
4 29th October 1993  Thiru.C.Gnanasekaran Hon. Minister for Food Delay in issue of new ration cards to the
Thiru K.Arjunan applicants in Salem, Vellore and Anna
Dr. A.Chellakumar Nagar in Madras.
5 29th October 1993  Thiru. R.Singaram Hon. Minister for Transport Stoppage of Kattabomman  Transport
Corportation bus which was going to
Thiruvenkadam via North Alangulam in
Sankaran Koil Union
6 29th October 1993  Thiru. K.Arjunan Hon. Minister for Transport Traffic jam due to breakdown of vehicles in
the Thoppur National Highway-7
7 29th October 1993  Thiru. S.S. Ramasubbu Hon. Minister for Agriculture Chilly crop being continuously affected by

disease in Keelapavur, Alangulam and
Surandai areas in Tirunelveli Kattabomman
District.




Serial  Date on which the Name of the members who  Ministers who made the statement Subject
number statement was called the attention of the
made ministers
1) @) (©) (4) ()
8 29th October 1993  Thiru. C.Gnanasekaran Hon. Minister for Local Supply of drinking water only once in a
Administration week in Vellore town.
9 29th October 1993  Thiru. K. Arjunan Hon. Minister for Local Delay in the execution of combined drinking
Administration water supply schemes in  Omalur,
Taramangalam and Mettur Constituencies.
10 29th October 1993  .Thirumathi K.Maria-Mul- Hon. Minister for Health Mixing of effluent in Amaravathi River and
Aasia in Chanaprathi channel in Karur
11 29th October 1993 Hon. Minister for Health Effluent let out in Orathapalayam Dam in
Thirumathi K.Maria-Mul- Noyyalar River in Aravakkurichi
Aasia Constituency
12 29th October 1993  Thiru. S.Alagiri Hon. Minister for Public Works Delay in the execution of works by the
Thiru S.Peter Alphonse Public Works Department in Chidambaram
Constituency.
13 29th October 1993  Thiru S.Peter Alphonse Hon. Minister for Public Works The need to repair the sluices in Ramanadhi

dam in Tenkasi Constituency.
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Serial  Date on which the Name of the members who ~ Ministers who made the statement Subject
number statement was called the attention of the
made ministers
@) ) ©) (4) ()
14 29th October 1993  Dr. S.Sundararaj Hon. Minister for Public Works The need to release water from Vaigai Dam
to Ramanathapuram District
15 29th October 1993  Thiru. K.Muivenkatappan Hon. Minister for Education The need to complete the construction of
building or laboratory in Government Girls'
Higher Secondary School in Krishnagiri
which was started in 1984.
16 29th October 1993  Thiru.C. Gnanasekaran Hon. Minister for Local Regarding the acute water scarcity in
Administration Madras City
17 29th October 1993  Thiru. R.Kodimari Hon. Minister for Backward Death of three fishermen belonging to

Classes and Fisheries

Jagathapattinam in fixing by Sri Lankan
Navy who went for fishing in Indian
territorial water recently.
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XI. LEGISLATIVE BUSINESS

During the period, thirteen Bills were introduced and all the thirteen Bills were considered and passed, the details of which are as

follows:-
Serial Title of the bill Date of Introduction Date of consideration
number and passing
1) ) (©) (4)
1 The Tamil Nadu Pawnbrokers(Amendment) Bill, 1993(L.A.Bill No.28 of 26th October 1993 28th October 1993
1993)
2 The Tamil Nadu Agricultural University(Amendment) Bill, 1993 26th October 1993 28th October 1993
(L.A.Bill No.29 of 1993)
3 The Tamil Nadu Co-operative Societies (Appointment of Special 26th October 1993 28th October 1993
Officers) Second Amendment Bill, 1993 (L.A.Bill N0.30 of 1993)
4 The Tamil Nadu Municipal Laws (Amendment) Bill, 1993 (L.A.Bill 27th October 1993 28th October 1993
No.31 of 1993)
5 The Tamil Nadu Land Encroachment (Amendment) Bill 1993 (L.A.Bill 28th October 1993 29th October 1993
No.32 of 1993)
6. The Tamil Nadu Societies Registration(Amendment) Bill, 1993 (L.A.Bill 28th October 1993 29th October 1993

No0.33 of 1993)
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Serial Title of the bill Date of Introduction Date of consideration
number and passing
(1) (2) 3) 4)
7 The Tamil Nadu Motor Vehicles Taxation (Third Amendment) Bill, 1993 28th October 1993 29th October 1993
(L.A.Bill No 34 of 1993)
8 The Tamil Nadu Registration of Veterinary Practitioners (Amendment) 28th October 1993 29th October 1993
Bill, 1993 (L.A.Bill N0.35 of 1993)
9. * The Tamil Nadu Panchayats and Panchayat Union Councils 28th October 1993 29th October 1993
(Appointment of special Officers) Amendment bill, 1993 (L.A.Bill No.36
of 1993)
10 The Tamil Nadu General Sales Tax (Fourth Amendment) Bill,1993 28th October 1993 29th October 1993
(L.A.Bill No.37 of 1993)
11 *The Tamil Nadu General Sales Tax (Fifth Amendment) Bill,993 29th October 1993 29th October 1993
(L.A.Bill No.38 of 1993)
12 *The Tamil Nadu Payment of Pension To Tamil Scholars and 29th October 1993 29th October 1993
Miscellaneous Provisions (Amendment) Bill, 1993 (L.A.Bill No.39 of
1993)
13 *The Tamil Nadu Appropriation (No.3) Bill, 1993 (L.A.Bill No.40 of 29th October 1993 29th October 1993

1993)

* Rules 30, 130 and 132 of the Tamil Nadu Legislative Assembly Rules were suspended and the Bills introduced considered and passed on

the same day.
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XIV. FINANCIAL BUSINESS

On the 27th October,1993, the Hon. Minister for Finance presented to the Assembly
the First Supplementary Statement Expenditure for 1993-94. On the 29th October, 1993, the
demands for Grants for First Supplementary Estimates for 1993-94 were put to vote and
carried. The Appropriation Bill relating to First Supplementary Statement of Expenditure for
1993-94 i.e., The Tamil Nadu Appropriation (No.3) Bill,1993 (L.A.Bill N0.40 of 1993) was
introduced on the 29th October, 1993 and was considered and passed on the same day by
relaxing relevant rules.

XV. ANNUAL FINANCIAL STATEMENT FOR 1993-94 AND REVISED
ESTIMATES FOR 1992-93 OF THE TAMIL NADU ELECTRICITY BOARD.

The Annual Financial Statement for 1993-94 and the Revised Estimates for 1992-93
of the Tamil Nadu Electricity Board was laid on the Table of the House on the 30th April,
1993.

The discussion on the Annual Financial Statement for 1993-94 and Revised Estimates
for 1992-93 of the Tamil Nadu Electricity Board was initiated by the Hon. Thiru
S.Kannappan,. Minister for Public Works on the 26th October, 1993 and the discussion took
place for two days viz., 26th and 27th October, 1993. Seventeen Members took part in the
discussion.

The Hon. Minister for Public Works replied to the debate.

XVI. GOVERNMENT RESOLUTION

On the 9th November 1993, Hon. Dr.J.Jayalalitha. Chief Minister moved the
following Resolution.:-

"SLODBIL Ig60 WHLBSSILL L W&se e, FPSMUL, Qum(perngmy, sevad
Cubur’Hésbsear el umisellaid soell Bncuamsaselan QL @&sSlHé OCardms,
fer  Qp@hstoLraGer peoL(papules Qmba amSng.  SHCOUMWE  SODBT g6, 18
gseigld SMPSSLILLCLIBEEG eTambd, 1 &seish LPRIGGUIaT(HEE@ erammbd, 30 Fseisb
WHLUBSSLILLCLT(Hé@ eramid20 Fsaisd Wal WHu@SsiulGrr wHmb  ETorienmea
ramid 31 Fseisd Qurgs Qer@ling eramb QL egissd, smllgssliul () cumSamg.
SWOIPBET g6, U HIDDranr(h &srewrs @bhidslul(h baleuamlbs wWwaser, Qbs QHUSTD
BIDDTERTq OSTeT, QSTLihE owelldd Qmbg eumbd, QL @HSES.0HE Csrearensufenme, o flw
UWIGTEENETLD, B eumpdend Hlaeewwnd Cupm, wearGeard eumdlemerny, OB 16
Blevedl aumb, QL efsd & Qaraasuier uflammn euerféflanw, oprmipg UMF&EEw GCurg
B gHsS g6 arey, CumbUTaamn wasala CosmeausCanu geiblourm sl sSaib, Guoe
Coradl  cuenihgleerCs e ehs  Hleveuwlaibd,  @R&SSELEH  oeTe]  Qsieuamr
GS®DSSUILL N GTETD GUITDHH 2 ERTENLD, L{SOETT(ELD.

B sOlpssHed o2der, WHUHSSIULL  wasalear @l (HOLrss o arie|samerL
Wrdluadld@n  euansuile,  30-9-1991 Sem  @pst  Cureneuuile, L@ @G pedler
uflbgienraseners CewoLBsgeudle, 27 afpsath eratusnGL uSers, 50 cll(pssTdH eremm),
QL @8s8FH OQsuemss Cstaranswns gHns6srdrer Couamhibd erermid, LFHHL HT&HS
Flann&eT, WSS HrEd gieon Hneuamsd, o fwueupdler Ceume eumilisefld w (Hidler
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Sdardgs  soedll  Hoeowmgailsar  oewdulaid,  GpuBssiulL eu@lllenmed, 50
lpsarh QL @ssdH Celw Couam@®b eretmid, Qbss L Cureneu wWwSHHL e
aslynsds Col (sOsmaidng’ erammb  Sioraid erder orfwue sl dsmenyd &mihs
o publengsefilen CuumasrCeur®, @@ wearsrs HanCauppliCunng. BHssS Sibred, @ndHui
Wrsog wremywlE S BrbwITel  eUfHERsE NN eeassliul (), Cgeneuwimer
Couamr(hGamEphd (&SI L g

e G uflbgersdr Qsrjurs, =& B waDSHD BaLCQLDHD 6USEGSafe,
Gpdu o s BHoeapbd, CLrss @asShHad, 50 Fseais od8 eapblmer WBoprs euamsuia
Sjenowl  Geuarr(d  eramm  16-1-1992  yeim,  pevent  WnL9555. Qsamer  HaonCoupms
sTs0sH sy, o&F BHoand Hiamulsseldme. soel  Hneamhsde, @bs
pamgharer  seind Qarhaen  rsflamer, Gseranear 2 wiBdoamsde erprnilL
Curg), Geamenes 2 wiBdloemmbd. QLegsd ol QurBsseuany. BLLUL Spamged SOIDHTEH
org, gnsarGe Getundl eubgierer Gameatengenwsd CsrLbg Abupmerd — erermid 1994-95
socllwureamad® QL @&ssSlH ey, 50 Fscisorss GapssluL  Couar(®b  ereanmid,
Eriuefgsg. WHu@Ssiul L wasEpoLw, Osrnielomrs Csripg paCamon &wmS,
Quurpgieter  QLapssdl B wen, Cstr Geuar@b eaud Heoulamer, rdrsg
o pEwns  CupOsrar@erer sOLBTH s Cseaamer owj BoHoamsdHd Qbs SilenL
QbHu o2§8 BHoansder wapuih Oewugdarg. QaLdste 2 SHrauTs QBHU o FF
BHoempd, soemmsaid wramaursamers Carsdan Curg, QL @#&sd@H, 50 FHeiss5HnH@6
sren ojenowl GeuaT(Hd eTeim), eueSlnIS S eTerg).

sODBIH  oirs  Qgeuay  soLliligds cubgder, 69 Fsels QL @fsSLHE
Qaretens,  LAHUBHSSUILLL.  W&SEHMLULFWSTLEUNMmeTTaTT  cuatf&flea@ el  au@Gsg.
Slfs@EhLW  aumpsens Coburh el wed, ouemd Gupeyd @@ Sphs Lweerer
FTHAONSG OB S(HSS. SO Brlger eugrdm 2earen pG&h. 3 sCe. Qhss
Caretens  Carghg  HanGeauppliulLred grer, GuU@mbUTETELWTS SOLD  LO&SHEHEL W
UMD&HeNS, euemfdsluenL i Quigid erarm, @psl Cureaey smIESlamg. eerCe sLODPBHT(H
ors, Qgeemy Cuplstar® eupbgder 69 &sais QL @aISL(hs Oardams, OsTLihg
s Uig sslina|b, HlanGeaunpliLeyb, @bHwu orfud FlLgHéd 555 SHmasn Casmear(
aumeuanss ey, wrom el Coum ggb Qdema erearm, @bsL Curemel HMHSIHETDG.

stolLCUTSHe Fpssde QuaoursGeu gpUBHHan WLIHPEISGET $647&HE (LPGUTSEL,
CQu@meurflwrer  W&EET Boeernds &M, Qb orfwd L gdd, wrmprsmerd CHmerr(h
UL, L FlLmsmeT  Qubmeugid, W Hw ey S r&Eser, Sm&G6T CFw
(panpsariled wropd  Cawig  Garereugid, CsmaliuGdleanm @amr@w. @bdHu BT
augeorpled, @aCurery wrHpriser, Lo Crrmsaid HEpbgleTeTen.

aarCeus,  @QUALTWE ghuGSsLLLHeter  Hlanauied, SOPBT G0 CsTFasurs
Blapbg  eumL  Feps  bpefEfsmers  smSSe Catam®p), ADUBSSLILLL  Wwasafler
WerCadpED@. ehs cuamasulgd oy Crym cuamTentbd, erliCuMpgId Cume, @efloummhisteald
b . el uaflseflan, sdell Hamewmsealsar  oyawdulaid 69 Fsais QL
@580, QsTLIBg Ll QHE55556 cumsild, @BHu Hrfwd L gHad olerele
2 flw Smssd  Garar@h eyl Couam(BL  erery, @H& LOILEMLD, WWSEHL ST
aslynsds Csl(hé Qameardeamg’,

Thiruvalargal G.Palanisamy, S.Andi Thevar, N.S. Palanisamy. Elamvazhuthi. C.K.
Thamizharasan, S.Thirunavukkarasu, V.Thambusamy, S.Ramamchandran, Thiru. S.R.
Balasubramoniyan, Leader of Opposition, Hon. Thiru S. Muthusamy, Minister for Health
Hon. Thriu S.D.Somasundaram, Minister for Revenue, and Dr.V.R. Nedunchezhiyan, Leader
of the House took part in the discussion.
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The Hon. Chief Minister replied to the debate.

The Resolution was then put to vote of the House and adopted nem. con.

XVII. GOVERNMENT MOTIONS

(1)On the 28th October 1993 Hon.Dr.V.R.Nedunchezhiyan Minister for Finance
(Leader of the House) moved the following motion:-

"That Rule 33 of the Tamil Nadu Legislative Assembly Rules be suspended to-day
(28th October 1993) and the House to resolve to transact the Government business™.

The motion was put to vote and carried unanimously.

(2) On the 28th October 1993 Hon.Dr.V.R.Nedunchezhiyan Minister for Finance
(Leader of the House) moved the following motion:-

"That the Tamil Nadu Legislative Assembly Rules 30,130 and 132 be suspended and
the Tamil Nadu Panchayats and Panchayats Union Councils (Appointment of Special
Officers) Amendment Bill, 1993 (L.A. Bill N0.36 of 1993) be taken up for consideration and
passing today itself".

The motion was put to vote and carried unanimously.

(3) On the 29th October 1993. Hon. Dr.V.R.Nedunchezhiyan, Minister for Finance
(Leader of the House) moved the following motion:-

"That the Tamil Nadu Legislative Assembly Rules 188(3) be suspended and the
discussion on the demands for Grants for First Supplementary Estimates for 1993-94 be
continued till 2.00p.m."

The motion was put to vote and carried nem con.

(4) On the 29th October 1993, Hon. Dr.V.R.Nedunchezhiyan, Minister for Finance
(Leader of the House) moved the following motion:-

"That the Tamil Nadu Legislative Assembly Rules, 30,130 and 132 be suspended and
the Tamil Nadu Appropriation (No.3) Bill, 1993 be taken up for consideration and passing to-
day (29th October, 1993) itself".

The motion was put to vote and carried unanimonsly.

(5) On the 29th October 1993 Hon.Dr.V.R.Nedunchezhiyan, Minister for Finance
(Leader of the House) moved the following motion:-
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"That the Tamil Nadu Legislative Assembly Rules 30, 13,132, be suspended and the
Tamil Nadu General Tax (Fifth Amendment) Bill, 1993 (L.A.Bill No.38 of 1993) and the
Tamil Nadu Payment of Pension to Tamil Scholars and Miscellaneous Provisions
(Amendment) Bill,1993 (L.A.Bill No. 39 of 1993) be taken up for consideration and passing
today itself".

The motion was put to vote and carried unanimously

6) On the 29th October 1993 Hon. Dr.V.R.Nedunchezhiyan, Minister for Finance,
(Leader of the House) moved the following motion:-

"That under Rule 25(1) of the Tamil Nadu Legislative Assembly Rules, the House be
adjourned sine-die".

The motion was put to vote and carried nem con.

(7) On the 9th November 1993 Hon. Dr.V,.R.Nedunchezhiyan, Minister for Finance
(Leader of the House) moved the following motion:-

"That under Rule 25(1) of the Tamil Nadu Legislative Assembly Rules, the House be
adjourned sine-die".

The motion was put to vote and carried nem con.

XVII. PRESENTATION OF COMMITTEE REPORTS

Ten Reports were presented to the House by the Committee as detailed below:

Serial Name of Report Date of
Number Presentation
1) ) @)
1 Tenth Report of the Committee on Government 27th October 1993
Assurances
2 One Hundred and Eighteenth Report of the Committee on 29th October 1993

Public Accounts

3 One Hundred and Forty-first Report of the Committee on 29th October 1993
Public Undertakings

4 One Hundred and Forty-second Report of the Committee 29th October 1993
on Public Undertakings
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Serial Name of Report Date of
Number Presentation

1) @) 3)

5 One Hundred and Forty-third Report of the Committee on  29th October 1993
Public Undertakings

6 One Hundred and Forty-fourth Report of the Committee 29th October 1993
on Public Undertakings

7 Thirty-second Report of the Committee on Papers Laid on 29th October 1993
the Table

8 Thirty-third Report of the Committee on Papers Laid on 29th October 1993
the Table

9 Thirty -fourth Report of the Committee on Papers Laid 29th October 1993
on the Table

10 Thirty-fifth Report of the Committee on Papers Laid on 29th October 1993
the Table

XIX. PAPERS LAID ON THE TABLE OF THE HOUSE

During the period 169 papers were placed on the Table of the House. The details of
which are given below:-

A. Statutory Rules and Orders ... 120
B. Reports, Notifications and Other Papers ... 49
Total 169
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